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Translation of Annexure - 1 

To 

The Tahasildar, Tangi, Khordha 

Sub: To Stop illegal mining in Damanbhuin Laterite Stone Quarry –‘A’  

Sir, 

I am Dhruba Charan Kalas, S/o Pramod Kalas At/Po- Malipada, PS – Jakia and I am 

the the attorney holder of the Prahalad Biswal inform you that one Yudhistir Udaysingh, 

S/o Kunja Bihari Udaysingh and another Biswanath Behera, S/o Bula Behera, both are 

resident Village/PS – Jankia, Dist – Khordha theft mineral mining from Damanbhuin 

Laterite Stone Quarry –‘A’ on Khata No. 708, Plot No. 2161, Area A10.230 and 

adjoining area.  

They are involved in illegal mining operation from this quarry and other quarry near by 

the villages. They threatened the present Respondent and his attorney holder to kill if 

they come to the mining site. 

So, We are not able to do mining operation. They are sold large volume of mineral 

minors from Damanbhuin Laterite Stone Quarry – ‘A’ and sold these minerals. I submit 

this FIR to measure the mining area by the Geology department officials and take 

necessary legal action against those two culprits and ensure us to operate the mining 

and obliged. 

 

23.06.2022                                                                                             Your's Faithfully 

Dhruba Charan Kalas 
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(Translation of Annexure – 2) 

Office of the Revenue Inspector, Achyutpur 

Letter No. 236, Dated 23.06.2022 

To, 

The Tahasildar, Tangi 

Sub: Regarding Smuggling of minor mineral from Damanbhuin 
Laterite Stone Quarry –‘A’  

Sir, 

I visited the Damanbhuin Laterite Stone Quarry –‘A’ on Khata No. 708, Plot No. 2161, 
Area A10.230 and inquiry in the spot. Surveyor Seikh Kali Mula and Dipen Parida are 
with me and after measurement with due procedure, we came to know that 
Approximately 8000 MGQ amount of Laterite stone extracted from this site and stolen. 

From inquiry it is found one Yudhistir Udaysingh, S/o Kunja Bihari Udaysingh and 
another Biswanath Behera, S/o Bula Behera, both are resident Village – Jankia with 
their associates entered into this mining area and extracted minor minerals and they also 
threatened the people who oppose them. During inquiry some local people also present 
as witness. 

So, We convey this report for your information and necessary action at your end. 

 

                                                                                             Your's Faithfully 

Revenue Inspector 

Achyutapur 

Signature of Witness: 

1. Dushmanta Srichandan 
2. Ananda Bhujbal 
3. Narayan Parida 
4. Dhruban Charan Kalasa 
5. Ranjan Behera 
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1. P.S. (थाना): JANKIA

FIR No. ( .सू. र. सं.): 0237 Date and Time of FIR  ( .सू. र. क  दनांक और 
समय): 25/06/2022 20:00 hrs

District (िजला): KHURDA Year (वष): 2022

2. S.No. ( .सं.) Acts (अ ध नयम) Sections (धारा(एँ))
1 MINES AND MINERALS 

(REGULATION OF 
DEVELOPMENT) ACT 1957

21

2 IPC 1860 34

3 IPC 1860 379

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

थम सूचना रपोट
(धारा 154 दंड या स हंता के तहत)

3. (a) Occurrence of offence (अपराध 
क  घटना):

(b) Information received at P.S. (थाना जहां 
सूचना ा त हुई):

Date ( दनांक): 
25/06/2022

Time (समय): 
20:00 hrs

(c) General Diary Reference 

(रोजनामचा संदभ): 
Date and Time 

( दनांक और 
समय): 
25/06/2022 
20:00 hrs

Entry No. ( वि ट सं.):  
026

Day ( दन): Intervening Days Date from ( दनांक से): 23/06/2022 Date To ( दनांक तक): 25/06/2022

Time Period (समय अव ध): Time From (समय से): 00:00 hrs Time To (समय तक): 20:00 hrs

1

4. Type of Information (सूचना का कार): Written

5. Place of Occurrence (घटना थल): 
Beat No. (बीट सं.): 

(c) In case, outside the limit of this Police Station, then  Name of P.S. (य द थाना सीमा के बाहर है तो थाना का नाम): 
  

1. (a) Direction and distance from P.S. (थाना से दूर  और दशा): NORTH, 08 Km(s)

(b) Address (पता): DAMANBHUIN ,

District (State) (िजला (रा य)):  

6. Complainant / Informant ( शकायतकता / सूचनाकता):
(a) Name (नाम): SMRUTI RANJAN SATAPATHY  

  
1

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
ANNEXURE - R/420 128



(b) Father's/Husband's Name ( पता/प त का नाम): 
(c) Date/Year of Birth (ज म त थ / वष): 

1982 
(d)  Nationality (रा यता): INDIA

(e) UID No. (यूआईडी सं.): 
(f) Passport No. (पासपोट सं.): 

Place of Issue (जार  करने का थान): 

(h) Occupation ( यवसाय): 

Date of Issue (जार  करने क  
दनांक): 

(i) Address 

(पता):

(j) Phone number (दूरभाष सं.): Mobile (मोबाइल सं.): 
91-9556000638

S.No. 

( .सं.)
Address Type (पता का 
कार)

Address (पता)

1 Present Address TAHASILDAR TANGI , JANKIA, KHURDA, 
ODISHA, INDIA

2 Present Address TAHASILDAR TANGI , JANKIA, KHURDA, 
ODISHA, INDIA

3 Permanent Address TAHASILDAR TANGI , JANKIA, KHURDA, 
ODISHA, INDIA

4 Permanent Address TAHASILDAR TANGI , JANKIA, KHURDA, 
ODISHA, INDIA

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) 

(पहचान ववरण (राशन काड ,मतदाता काड ,पासपोट, यूआईडी सं., ाइ वंग लाइसस, पैन 
काड))

S. No. 

( .सं.)
ID Type (पहचान प  का 
कार)

ID Number (पहचान सं या)

2

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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S. No. 

( .सं.)
Propertty Category 

(स प  
ेणी)

Property Type 

(स प  के कार)
Description 

( ववरण)
Value(In 

Rs/-) (मू य 
(  म))

Particulars of properties of interest (संबि धत स प  का 
ववरण):

9.

8. Reasons for delay in reporting by the complainant / informant ( शकायतकता / सूचनाकता वारा 
रपोट देर  से दज कराने के कारण):

12. First Information contents ( थम सूचना त य):
On 25.6.22 at 8.00 PM Tahasildar Tangi alleged in writing that the miscreants opposed the 
demarcation work by Tahasildar staff and during joined visit it is noticed that laterite stones worth 
of Rs 1889, 047 from the Govt. land of Damanbhuin laterite stone quarry. A has been stolen 
(excavated) by the culprits Yudhistir Udayasingh S/o Kunjabihari Udayasingh and Biswanath 
Behera S/o Bula Behera both of village/PS Jankia Dist. Khordha PS 1889,047, PR Nil  .   

7. Details of known / suspected / unknown accused with full particulars ( ात / सं द ध / अ ात 
अ भयु त का पूरे ववरण स हत वणन):
 

S. No. 

( .सं.) 
Name (नाम) Alias (उपनाम) Relative's Name 

( र तेदार का नाम)
Present Address(वतमान 
पता)

1 YUDHISTIR 
UDAYASINGH   

Father's Name: 
KULAMANI 
UDAYASINGH 

1. 
JANKIA,JANKIA,KHURDA,
ODISHA,INDIA

2 BISWANATH 
BEHERA    

BULA BEHERA 1. 
JANKIA,JANKIA,KHURDA,
ODISHA,INDIA

Accused More Than (अ ात आरोपी एक से अ धक ह  तो सं या): 
0

10. Total value of property (In Rs/-) (स प  का कुल मू य(  म)): 
11. Inquest Report / U.D. case No., if any (मृ यु समी ा रपोट / यू॰डी॰ करण 

सं., य द कोई हो): 

Action taken: Since the above information reveals commission of offence(s) u/s as 
mentioned at Item No. 2.

 (क  गयी कायवाह  : चूं क उपरो त जानकार  से पता चलता है क अपराध करने का तर का 
मद सं. 2 म उ लेख धारा के तहत है.):

13.

S. No. 

( .सं.)
UIDB Number (यू॰डी॰ करण सं.)

3

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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(1) Registered the case and took up the investigation ( करण दज कया गया और जांच के 
लए लया गया):  /  or ( या)       

(2)

(3)

Directed (Name of I.O.) (जांच अ धकार  का नाम): Niranjan Mohanty  Rank (पद): SI 

(Sub-Inspector)  No. (सं.):     Mobile No. (मोबाइल नंबर): 919078034944      to 

take up the Investigation (को जांच अपने पास म लेने के लए नदश दया गया) or 

(या)
Refused investigation due to (जांच के लए):           or (के कारण इंकार कया 
या)

(4) Transferred to P.S. (थाना): District (िज़ला): 

on point of jurisdiction (को े ा धकार के 
कारण ह तांत रत).
F.I.R. read over to the complainant / informant, admitted to be correctly recorded 

and a copy given to the complainant /informant, free of cost. ( शकायतकता / 
सूचनाकता को ाथ मक  पढ़ कर सुनाई गयी, सह  दज हुई माना और एक कॉपी नशु क 
शकायतकता को द  गयी)

R.O.A.C. 

(आर.ओ.ए.सी.)

14. Signature / Thumb 
impression
of the complainant / 

informant ( शकायतकता / 
सूचनाकता के ह ता र 
/अंगूठे का नशान)

Signature of Officer in charge, Police 

Station (थाना भार  के ह ता र)

Name (नाम): Digbijay Biswal

Rank (पद): I (Inspector)

No. (सं.): AXVPB1552E

Mobile No. (मोबाइल सं.): 
919439828464

Date and time of dispatch to the court (अदालत म ेषण क  दनांक 
और समय):

15.

4

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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Attachment to item 7 of First Information Report ( थम सूचना रपोट के मद 7 संल नक):

Physical features, deformities and other details of the suspect/accused: ( If known / seen )

S. No. 

( .सं.)
Sex ( लंग) Date / Year Of 

Birth (ज म त थ 
/ वष)

Build (बनावट) Height 
(cms) 

(कद 
(से.मी.))

Complexion (रंग) Identification Mark(s) (पहचान च ह)

1 2 3 4 5 6 7

1 Male 1987 -     
               
Is Proxitted: No  

2 Male 1989 -     
               
Is Proxitted: No  

Deformities / Peculiarities 

( वकृ तयाँ / व श टताएँ)
Teeth (दाँत) Hair (बाल) Eye (आँख) Habit(s)(आदत) Dress Habit (s) 

(पहनावा)
8 9 10 11 12 13

                

                

Language/Dialect 

(भाषा/बोल )
  Place  of (का थान) Others (अ य)

Burn Mark (जले 
हुए का नशान)

Leucoderma 

(लुकोदेमा(सफ़ेद 
ध बे))

Mole (म सा) Scar (घाव) Tattoo (गूदे हुए का)

14 15 16 17 18 19 20

These fields will be entered only if complainant/informant gives any one or more particulars about the suspect/accused.

(यह े  तभी दज कए जाएंगे य द शकायतकता / सूचनाकता सं द ध / अ भयु त के बारे म कोई एक या उससे अ धक जानकार  देता है)

(सं द ध / अ भयु त क  शार रक वशेषताएँ, वकृ तयाँ और अ य ववरण: (य द ात / देखा गया))  

5

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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1. P.S. (थाना): JANKIA

FIR No. ( .सू. र. सं.): 0127 Date and Time of FIR  ( .सू. र. क  दनांक और 
समय): 18/06/2021 22:00 hrs

District (िजला): KHURDA Year (वष): 2021

2. S.No. ( .सं.) Acts (अ ध नयम) Sections (धारा(एँ))
1 IPC 1860 186

2 IPC 1860 379

3 IPC 1860 411

4 ORISSA MINES AND MNRL
(PREVN.OF THEFT SMUGG 
ACTIVITIES)ACT 1989

12

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

थम सूचना रपोट
(धारा 154 दंड या स हंता के तहत)

3. (a) Occurrence of offence (अपराध 
क  घटना):

(b) Information received at P.S. (थाना जहां 
सूचना ा त हुई):

Date ( दनांक): 
18/06/2021

Time (समय): 
22:00 hrs

(c) General Diary Reference 

(रोजनामचा संदभ): 
Date and Time 

( दनांक और 
समय): 
18/06/2021 
22:00 hrs

Entry No. ( वि ट सं.):  
019

Day ( दन): Friday Date from ( दनांक से): 18/06/2021 Date To ( दनांक तक): 18/06/2021

Time Period (समय अव ध): Pahar 7 Time From (समय से): 19:00 hrs Time To (समय तक): 19:20 hrs

1

4. Type of Information (सूचना का कार): Written

5. Place of Occurrence (घटना थल): 
Beat No. (बीट सं.): 

(c) In case, outside the limit of this Police Station, then  Name of P.S. (य द थाना सीमा के बाहर है तो थाना का नाम): 
  

1. (a) Direction and distance from P.S. (थाना से दूर  और दशा): NORTH-EAST, 6 Km(s)

(b) Address (पता): Mundamba cashew field,

District (State) (िजला (रा य)):  

6. Complainant / Informant ( शकायतकता / सूचनाकता):
(a)

1

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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Name (नाम): Sarat  Kumar Paikray

(b) Father's/Husband's Name ( पता/प त का नाम): 
(c) Date/Year of Birth (ज म त थ / वष): 

02/12/1963 
(d)  Nationality (रा यता): INDIA

(e) UID No. (यूआईडी सं.): 
(f) Passport No. (पासपोट सं.): 

Place of Issue (जार  करने का थान): 

(h) Occupation ( यवसाय): 

Date of Issue (जार  करने क  
दनांक): 

(i) Address 

(पता):

(j) Phone number (दूरभाष सं.): Mobile (मोबाइल सं.): 
91-9178515775

S.No. 

( .सं.)
Address Type (पता का 
कार)

Address (पता)

1 Present Address ASI OF JANKIA PS, JANKIA, KHURDA, ODISHA, 
INDIA

2 Present Address ASI OF JANKIA PS, JANKIA, KHURDA, ODISHA, 
INDIA

3 Permanent Address JAMUNA, DELANGA, PURI, ODISHA, INDIA

4 Permanent Address JAMUNA, DELANGA, PURI, ODISHA, INDIA

7. Details of known / suspected / unknown accused with full particulars ( ात / सं द ध / अ ात 
अ भयु त का पूरे ववरण स हत वणन):
 

S. No. 

( .सं.) 
Name (नाम) Alias (उपनाम) Relative's Name 

( र तेदार का नाम)
Present Address(वतमान 
पता)

Accused More Than (अ ात आरोपी एक से अ धक ह  तो सं या): 
0

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) 

(पहचान ववरण (राशन काड ,मतदाता काड ,पासपोट, यूआईडी सं., ाइ वंग लाइसस, पैन 
काड))

S. No. 

( .सं.)
ID Type (पहचान प  का 
कार)

ID Number (पहचान सं या)

2

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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1 Sachi 
Gumansingh   

1. Nuagoan 
Jankia,JANKIA,KHURDA,O
DISHA,INDIA

2 Kuna Jena   1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

3 Bisia Behera   1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

4 Nagen Jena   1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

5 Sanjay Udaysingh 
  

1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

6 Deepak Behera   1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

7 Sipu Harichandan 
  

1. 
Baligadia,JANKIA,KHURDA,
ODISHA,INDIA

8 supervisor of 
cashew  
Developement 
corporation  
Jankia

1. 
Supervisor,JANKIA,KHURD
A,ODISHA,INDIA

9 Driver and owner 
of truck  OR 09 F 
8489 

1. Driver and owner of 
truck,JANKIA,KHURDA,ODI
SHA,INDIA

10 Driver and owner 
of truck  ORY 
5567 

1. Driver and owner of 
truck,JANKIA,KHURDA,ODI
SHA,INDIA

11 Driver and owner 
of dumpher  OR 
14R 8902 

1. Driver and owner of 
dumpher,JANKIA,KHURDA,
ODISHA,INDIA

12 Driver and owner 
of truck  OR 02 Q 
2975 

1. Driver and owner of 
truck,JANKIA,KHURDA,ODI
SHA,INDIA

13 Driver and owner 
of truck  OR 04 D 
8455 

1. Driver and owner of 
truck,JANKIA,KHURDA,ODI
SHA,INDIA

14 Driver and owner 
of truck  OR 02 
BB 7737 

1. Driver and owner of 
truck,JANKIA,KHURDA,ODI
SHA,INDIA

15 others   1. not 
noted,JANKIA,KHURDA,OD
ISHA,INDIA

3

I.I.F.-I (एक कृत जाँच फाम-I)

N.C.R.B (एन.सी.आर.बी)
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S. No. 

( .सं.)
Propertty Category 

(स प  
ेणी)

Property Type 

(स प  के कार)
Description 

( ववरण)
Value(In 

Rs/-) (मू य 
(  म))

Particulars of properties of interest (संबि धत स प  का 
ववरण):

9.

8. Reasons for delay in reporting by the complainant / informant ( शकायतकता / सूचनाकता वारा 
रपोट देर  से दज कराने के कारण):

12. First Information contents ( थम सूचना त य):
On 18.6.2021 at evening while ASI S.K Paikray with other staff were performing evening patrolling 
duty received information that some persons namely Kuna Jena, Bisia Behera, Nagen Jena, Sanja 
Udaysingh, Deepak Behera and others digging of laterite stones from cashew developement  
corporation. Reached at the spot found three vehicles loaded with laterite stones and other vehicles 
fled away from the spot. 

10. Total value of property (In Rs/-) (स प  का कुल मू य(  म)): 
11. Inquest Report / U.D. case No., if any (मृ यु समी ा रपोट / यू॰डी॰ करण 

सं., य द कोई हो): 

Action taken: Since the above information reveals commission of offence(s) u/s as 
mentioned at Item No. 2.

 (क  गयी कायवाह  : चूं क उपरो त जानकार  से पता चलता है क अपराध करने का तर का 
मद सं. 2 म उ लेख धारा के तहत है.):
(1) Registered the case and took up the investigation ( करण दज कया गया और जांच के 

लए लया गया):  /  or ( या)       
(2)

(3)

Directed (Name of I.O.) (जांच अ धकार  का नाम): Pabitra  Mohan  Pradhan  Rank 

(पद): SI (Sub-Inspector)  No. (सं.): 63431    Mobile No. (मोबाइल नंबर): 
919437503773      to take up the Investigation (को जांच अपने पास म लेने के 
लए नदश दया गया) or (या)
Refused investigation due to (जांच के लए):           or (के कारण इंकार कया 
या)

13.

(4) Transferred to P.S. (थाना): District (िज़ला): 

S. No. 

( .सं.)
UIDB Number (यू॰डी॰ करण सं.)

4
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on point of jurisdiction (को े ा धकार के 
कारण ह तांत रत).
F.I.R. read over to the complainant / informant, admitted to be correctly recorded 

and a copy given to the complainant /informant, free of cost. ( शकायतकता / 
सूचनाकता को ाथ मक  पढ़ कर सुनाई गयी, सह  दज हुई माना और एक कॉपी नशु क 
शकायतकता को द  गयी)

R.O.A.C. 

(आर.ओ.ए.सी.)

14. Signature / Thumb 
impression
of the complainant / 

informant ( शकायतकता / 
सूचनाकता के ह ता र 
/अंगूठे का नशान)

Signature of Officer in charge, Police 

Station (थाना भार  के ह ता र)

Name (नाम): Bhabani  Shankar 
Khuntia

Rank (पद): I (Inspector)

No. (सं.): inspector

Mobile No. (मोबाइल सं.): 
918328824255

Date and time of dispatch to the court (अदालत म ेषण क  दनांक 
और समय):

15.

5
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Attachment to item 7 of First Information Report ( थम सूचना रपोट के मद 7 संल नक):

Physical features, deformities and other details of the suspect/accused: ( If known / seen )

S. No. 

( .सं.)
Sex ( लंग) Date / Year Of 

Birth (ज म त थ 
/ वष)

Build (बनावट) Height 
(cms) 

(कद 
(से.मी.))

Complexion (रंग) Identification Mark(s) (पहचान च ह)

1 2 3 4 5 6 7

1 Male -     
               
Is Proxitted: No  

2 Male -     
               
Is Proxitted: No  

3 Male -     
               
Is Proxitted: No  

4 Male -     
               
Is Proxitted: No  

5 Male -     
               
Is Proxitted: No  

6 Male -     
               
Is Proxitted: No  

7 Male -     
               
Is Proxitted: No  

8 Male -     
               
Is Proxitted: No  

9 Male -     
               
Is Proxitted: No  

10 Male -     
               
Is Proxitted: No  

11 Male -     
               
Is Proxitted: No  

12 Male -     
               
Is Proxitted: No  

13 Male -     
               
Is Proxitted: No  

14 Male -     
               
Is Proxitted: No  

15 Male -     
               
Is Proxitted: No  

Deformities / Peculiarities 

( वकृ तयाँ / व श टताएँ)
Teeth (दाँत) Hair (बाल) Eye (आँख) Habit(s)(आदत) Dress Habit (s) 

(पहनावा)
8 9 10 11 12 13

                

                

                

(सं द ध / अ भयु त क  शार रक वशेषताएँ, वकृ तयाँ और अ य ववरण: (य द ात / देखा गया))  

6
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Language/Dialect 

(भाषा/बोल )
  Place  of (का थान) Others (अ य)

Burn Mark (जले 
हुए का नशान)

Leucoderma 

(लुकोदेमा(सफ़ेद 
ध बे))

Mole (म सा) Scar (घाव) Tattoo (गूदे हुए का)

14 15 16 17 18 19 20

7
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These fields will be entered only if complainant/informant gives any one or more particulars about the suspect/accused.

(यह े  तभी दज कए जाएंगे य द शकायतकता / सूचनाकता सं द ध / अ भयु त के बारे म कोई एक या उससे अ धक जानकार  देता है)

8
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1. P.S. (थाना): JANKIA

FIR No. ( .सू. र. सं.): 0301 Date and Time of FIR  ( .सू. र. क  दनांक और 
समय): 09/09/2023 14:15 hrs

District (िजला): KHURDA Year (वष): 2023

2. S.No. ( .सं.) Acts (अ ध नयम) Sections (धारा(एँ))
1 ORISSA MINOR MINERALS 

CONCESSION RULES, 2004
68

2 IPC 1860 34

3 IPC 1860 379

4 IPC 1860 447

FIRST INFORMATION REPORT
(Under Section 154 Cr.P.C.)

थम सूचना रपोट
(धारा 154 दंड या स हंता के तहत)

3. (a) Occurrence of offence (अपराध 
क  घटना):

(b) Information received at P.S. (थाना जहां 
सूचना ा त हुई):

Date ( दनांक): 
09/09/2023

Time (समय): 
14:15 hrs

(c) General Diary Reference 

(रोजनामचा संदभ): 
Date and Time 

( दनांक और 
समय): 
09/09/2023 
14:15 hrs

Entry No. ( वि ट सं.):  
016

Day ( दन): Saturday Date from ( दनांक से): 09/09/2023 Date To ( दनांक तक): 09/09/2023

Time Period (समय अव ध): Pahar 5 Time From (समय से): 12:05 hrs Time To (समय तक): 13:15 hrs

1

4. Type of Information (सूचना का कार): Written

5. Place of Occurrence (घटना थल): 
Beat No. (बीट सं.): 

(c) In case, outside the limit of this Police Station, then  Name of P.S. (य द थाना सीमा के बाहर है तो थाना का नाम): 
  

1. (a) Direction and distance from P.S. (थाना से दूर  और दशा): NORTH, 3 Km(s)

(b) Address (पता): Kapilatangi area behind, Saursahi Mundambo,

District (State) (िजला (रा य)):  

6. Complainant / Informant ( शकायतकता / सूचनाकता):
(a) Name (नाम): Abhaya  Kumar Rout

1
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(b) Father's/Husband's Name ( पता/प त का नाम): 
(c) Date/Year of Birth (ज म त थ / वष): 

25/02/1970 
(d)  Nationality (रा यता): INDIA

(e) UID No. (यूआईडी सं.): 
(f) Passport No. (पासपोट सं.): 

Place of Issue (जार  करने का थान): 

(h) Occupation ( यवसाय): 

Date of Issue (जार  करने क  
दनांक): 

(i) Address 

(पता):

(j) Phone number (दूरभाष सं.): Mobile (मोबाइल सं.): 
91-8763920111

S.No. 

( .सं.)
Address Type (पता का 
कार)

Address (पता)

1 Present Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

2 Present Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

3 Present Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

4 Permanent Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

5 Permanent Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

6 Permanent Address Machhagaon, BALIKUDA, JAGATSINGHPUR, 
ODISHA, INDIA

(g) ID Details (Ration Card, Voter ID Card, Passport, UID No., Driving License, PAN) 

(पहचान ववरण (राशन काड ,मतदाता काड ,पासपोट, यूआईडी सं., ाइ वंग लाइसस, पैन 
काड))

S. No. 

( .सं.)
ID Type (पहचान प  का 
कार)

ID Number (पहचान सं या)

2
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S. No. 

( .सं.)
Propertty Category 

(स प  
ेणी)

Property Type 

(स प  के कार)
Description 

( ववरण)
Value(In 

Rs/-) (मू य 
(  म))

Particulars of properties of interest (संबि धत स प  का 
ववरण):

9.

8. Reasons for delay in reporting by the complainant / informant ( शकायतकता / सूचनाकता वारा 
रपोट देर  से दज कराने के कारण):

7. Details of known / suspected / unknown accused with full particulars ( ात / सं द ध / अ ात 
अ भयु त का पूरे ववरण स हत वणन):
 

S. No. 

( .सं.) 
Name (नाम) Alias (उपनाम) Relative's Name 

( र तेदार का नाम)
Present Address(वतमान 
पता)

1 Rakesh Champati  
 

Father's Name: 
Ashok Champati

1. 
Mundamboo,JANKIA,KHUR
DA,ODISHA,INDIA

2 Judhistir 
Udaysingh  alias 
Tofan 

Father's Name: 
Kunja Bihari 
Udaysingh

1. 
Mundamboo,JANKIA,KHUR
DA,ODISHA,INDIA

3 Driver and owner 
of tractor   regd 
No OD 02 M 
4451 and  trailer 
OD 02 M 4452

1. Driver of 
tractor,JANKIA,KHURDA,O
DISHA,INDIA

Accused More Than (अ ात आरोपी एक से अ धक ह  तो सं या): 
0

10. Total value of property (In Rs/-) (स प  का कुल मू य(  म)): 
11. Inquest Report / U.D. case No., if any (मृ यु समी ा रपोट / यू॰डी॰ करण 

सं., य द कोई हो): 
S. No. 

( .सं.)
UIDB Number (यू॰डी॰ करण सं.)

3
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12. First Information contents ( थम सूचना त य):
On 9.9.2023 ag 12.05 p.m while SI A.K Rout with staff were performing patroling duty received an 
information from reliable source that illegal transportatoin of morrum   was going on by one tractor 
from an illegal quarry runs by Rakaesh Champati S/O Ashok Champati and Judhistir Udaysingh 
@Tofan S/O Kunja vihari Udaysingh both are of village Mundambo PS- Jankia Dist- Khordha. 
They proceeded to the spot and saw a trcactor coming from a quarry loaded with morrum. From a 
distance seeing the police vehicle the driver unloaded the morrum on te road and fled away leaving 
the tractor unmanned on the quarry road. On   verification it was found that the registration number 
of tractor OD 02 M 4451 and trailer OD 02 M 4452. 

Action taken: Since the above information reveals commission of offence(s) u/s as 
mentioned at Item No. 2.

 (क  गयी कायवाह  : चूं क उपरो त जानकार  से पता चलता है क अपराध करने का तर का 
मद सं. 2 म उ लेख धारा के तहत है.):
(1) Registered the case and took up the investigation ( करण दज कया गया और जांच के 

लए लया गया):  /  or ( या)       
(2)

(3)

Directed (Name of I.O.) (जांच अ धकार  का नाम): MURALIDHARA SAHU  Rank 

(पद): Asst. SI (Assistant Sub-Inspector)  No. (सं.): 19000965    Mobile No. 

(मोबाइल नंबर): 919437452500      to take up the Investigation (को जांच अपने 
पास म लेने के लए नदश दया गया) or (या)
Refused investigation due to (जांच के लए):           or (के कारण इंकार कया 
या)

13.

(4) Transferred to P.S. (थाना): District (िज़ला): 

on point of jurisdiction (को े ा धकार के 
कारण ह तांत रत).
F.I.R. read over to the complainant / informant, admitted to be correctly recorded 

and a copy given to the complainant /informant, free of cost. ( शकायतकता / 
सूचनाकता को ाथ मक  पढ़ कर सुनाई गयी, सह  दज हुई माना और एक कॉपी नशु क 
शकायतकता को द  गयी)

R.O.A.C. 

(आर.ओ.ए.सी.)

14.

Signature of Officer in charge, Police 

Station (थाना भार  के ह ता र)

4
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Signature / Thumb 
impression
of the complainant / 

informant ( शकायतकता / 
सूचनाकता के ह ता र 
/अंगूठे का नशान)

Name (नाम): Pragyan Ritambhara Kar

Rank (पद): I (Inspector)

No. (सं.): 110091194446
Mobile No. (मोबाइल सं.): 
919439712327

Date and time of dispatch to the court (अदालत म ेषण क  दनांक 
और समय):

15.

5
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Attachment to item 7 of First Information Report ( थम सूचना रपोट के मद 7 संल नक):

Physical features, deformities and other details of the suspect/accused: ( If known / seen )

S. No. 

( .सं.)
Sex ( लंग) Date / Year Of 

Birth (ज म त थ 
/ वष)

Build (बनावट) Height 
(cms) 

(कद 
(से.मी.))

Complexion (रंग) Identification Mark(s) (पहचान च ह)

1 2 3 4 5 6 7

1 Male -     
               
Is Proxitted: No  

2 Male -     
               
Is Proxitted: No  

3 Male -     
               
Is Proxitted: No  

Deformities / Peculiarities 

( वकृ तयाँ / व श टताएँ)
Teeth (दाँत) Hair (बाल) Eye (आँख) Habit(s)(आदत) Dress Habit (s) 

(पहनावा)
8 9 10 11 12 13

                

                

                

Language/Dialect 

(भाषा/बोल )
  Place  of (का थान) Others (अ य)

Burn Mark (जले 
हुए का नशान)

Leucoderma 

(लुकोदेमा(सफ़ेद 
ध बे))

Mole (म सा) Scar (घाव) Tattoo (गूदे हुए का)

14 15 16 17 18 19 20

These fields will be entered only if complainant/informant gives any one or more particulars about the suspect/accused.

(यह े  तभी दज कए जाएंगे य द शकायतकता / सूचनाकता सं द ध / अ भयु त के बारे म कोई एक या उससे अ धक जानकार  देता है)

(सं द ध / अ भयु त क  शार रक वशेषताएँ, वकृ तयाँ और अ य ववरण: (य द ात / देखा गया))  

6
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